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+[Working of Export Promotion Coun-
cils

*572. SHRI RAJNARAIN: Will the
Minister of COMMERCE be pleased
to state:

(a) whether Government’s attention
has been drawn to a news item pub-
lished in ‘Nav Bharat Times’ of 10th
December, 1974 to the effect that the
working of Export Promotion Councils
was not satisfactory;

(b) whether Government have order-
ed any enquiry into the matter; and
(¢) if so, the results of the enquiry?]

aifosy wx(Ag & ggaat (st
fazaary watw  feg) (%) 10
feqwaz, 1974 & ‘Aaarw e ®
QAT H1E AT THTAT & FH 1

(@) gar (7) w37 78 337 )

+[THE DEPUTY MINISTER IN
THE MINISTRY OF COMMERCE
(SHRI VISHWANATH  PRATAP
SINGH): (a) No such newg item was
published in the ‘Nav Bharat Times’
of 10th December, 1974.

(b) and (c¢) Do not arise.]

[ 18 MAR. 1975 ]

to Questions 54

Increase in Maintenance Allowance of"
students studying abroaq

*573. SHRI YOGENDRA MAK-
WANA:

SHRI IBRAHIM KALANIA.
SHRI JAGAN NATH BHARD-~
WAJ:

Will the Minister of FINANCE
be pleased to state:

(a) whether it is a fact that the
Maintenance Allowance of the students
studying in Universities abroad has
been increased;

(b) if so, what is the percentage of
increase and the date from which this
increase is applicable; and

(c) whether necessary instructions
have since been issued {o the Reserve
Bank of India in this regard?

THE MINISTER OF FINANCE

(SHRI C. SUBRAMANIAM): (a)
Yes, Sir.
(b) The Maintenance Allowance

has been increased from US dollars
210 per month to US dollars 250 per
month in case of studies in the
U.S.A. and Canada representing an
increase of 19 per cent. In the case
of studies in other countries, the
allowance has been increased from
Pounds 700/- (Pounds 750 in the case
of students at Oxford and Camb-
ridge) to Pounds 900/-. representing
an increase of about 29 per cent. The
new scaleg will be introduced from
1st April, 1975.

(c¢) Yes, Sir.

’

iArmed Forces Pensioners
»515. SHRI I. T. SINGH;
SHRI SCATO 3WU:
Will the Minister of FINANCE
be pleased to state:

(a) the present number of pension-
ers of the armed forces and the num-
ber of dependents and families of
Jawans of different ranks who are
benefited up to 31st December, 1974;

(b) what is the toial expenditure

¥ 1 English transiation.

iTransferred from the 14th March,
1975.
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incurred on the pension scheme for
Jawans during the last three years;
and

(¢c) the number of pension cases
pending finalisation till date?

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE
(SHRI PRANAB MUKHERJEE): (a)
The number of Armed Forces pen-
sioners as on 1-4-1974 was 7,02,338.
This figure includes 1,39,666 family
pensioners including children. This
information as on 31-12-1974 is not
available. .

(b) The total expenditure incurred
on pensions for Jawans including
families for the last three years is
as follows:—

Year Experditure

197172 . Rs. 3663 lakhs
197273 . . Re. 3945 lakhs

1973-74 . Rs. 4412 lakhs

(¢) Number of pension cases
pending on 31-12-1974 was 8,612

Sick tea gardens in Himachal Pradesh
*574, SHRI SYED NIZAM-UD-DIN:
SHRI GIAN CHAND TOTU:

Wil] the Minister ¢f COMMERCE
be pleased to state:

(a) whether the Expert Committee
set up by Government to look into
the question of take-over of sick tea
gardens, has considered the cases of
such gardens in Himachal Pradesh;
and

(b) if not, the reasons therefor?

THE MINISTER OF COMMERCE
(PROF. D, P, CHATTOPADHYAYA):

[ RAJYA SABHA ]

to Questions 56

(a) and (b) To a questionnaire issued
by the Tea Board in July, 1972
calling for information from tey gar-
dens which consider themselves ‘un-
economic’, no response from any tea
estate in Himachal Pradesh was re-
ceived, and as such the question does
not arise.

Loans by LF.C. to States

*575. SHRI BHAIRAB CHANDRA
MAHANTI: Will the Minister of
FINANCE be pleased to state the
amount of loans sanctioned by Indus-
trial Finance Corporation to different
States for setting up new industries
or for their expansion for both private
and public sector projects during
1972-73 and 1973-74?

THE MINISTER OF FINANCE
(SHRI C. SUBRAMANIAM): A State-
ment is laid on the Table of the
House. ’

Statement

State-wise distribution of loans
sanctioned by the Industrial Finance
Corporation of India to industrial con-
cerns for setting up of new projects
and for expansion, diversification of
existing lines of production etc. in
cooperative, private and public cor-
porate sectors during the years 1972-
73 and 1973-74 (April—March) is
given in Annexureg I and II respec-
tively. [See Appendix XCI, Annex-
ure Nos. 71 and 72].

The State-wise distribution of the
financial assistance depends on loca-
tion of industrial concerns assisted by
the Corporation. The location of an
industrial concern ig indicated in the
industrial licence where such licence
is required; in other cases it is de-
cided by the entrepreneur.



